' STATEMENT SHOWING INSTITUTION DISPOSAL AND PENDENCY

: FORMAT 1
’f (CIVIL & CRIMINAL MAIN CASES) AT THE END OF DECEMBER 2014
. Opening Received Transfer to| Nature Total
;:lo Nature b:':::" institution | Restared | From H.C. Ins:ict,::a;:on High Court| Convert | Disposat Di-;?;toas:al Pe:;iz:cy
i ) 01.12.2014 of M.P/SAT of MP Disposal 31 12.2014
MAIN CIVIL CASES
N 1694 12 12 125 125 1581
P2 WA 380 69 69 72 72 387
i 3 |wPC 2921 239 7 246 7 213 220 2947
4 [\WPL 943 41 1 42 28 28 957
5 |whPs 8158 517 19 536 401 401 8293
6 |WPT 300 3 3 4 4 299
7 [WPCR 246 26 3 29 21 21 254
8 |\WPPIL 56 12 1 13 20 20 49
g WP 227 1124 84 1 85 71 71 1138
10 [WPHC 8 8 8 5 5 11
A [TOTAL (1to 10) 15840 999 44 0 1043 0 7| 960 967 15916
TIRA 1943 22 4 26 35 39 1930
T2 TFAM 276 15 1 16 25 25 267
HERES 4505 70 8 78 1 26 27 4646
g 1A 486 8 5 13 20 20 479
L5 [maC 3177 127 2 129 70 70 3238
' 6 |CR 164 21 21 11 11 174
U7 Tace 409 85 2 87 P 107 109 387
8 [MCCS 0 0 0 0
G [COMP APPEAL 0 0 0 0
10 [COMP PET 70 0 4 4 86
1P 17 0 0 17
12 [1£C 25 3 3 2 2 26
13|CONT 584 36 36 26 26 594
14 [CONTS 3 1 1 0 4
15 [1TR 2 0 0 g
1B81IA 22 0 i 1 21
17 CFR 6 0 0 6
| 18|STR 1 0 0 1
L 15 W TA 0 0 0 i
. 20 IARBA 89 8 8 4 4 93"
21 [TAXC 150 ] 1 2 11 11 141
20 [REVP 219 7 7 32 32 194
23 [CIVIL SUN 2 0 0 2
B {TOTAL (1 to 23) 12247 403 24 0 427 0 3 378 381 12293
TOTAL (A+B) 28087 1402 68 0 1470 0 10| 1338] 1348 28209
MAIN CRIMINAL CASES
1 1CKRRE 4 0 0 4
2 |CRA 10765 141 141 1 130 131 10775
L3RR 3003 88 4 92 52 57 3133
P4 IMCRC ufs 378 CrPC 0 0 0 0
5 IMCRC ufs 482 CrPC 13 0 0 13
| 8 WMCRC ufs 439 CIPC 491 641 2 643 579 579 555
{ 7 [MCRCA ws 438 CrPC | 218 106 106 102] 102 222
L3 |CONTR 6 0 0 6
t_ o loRmMP uis 439 (2) 19 2 2 2 2 19
L‘| 0 [RMP ufs 372 15 0 0 15
11 {CRMP uis 378 344 12 12 1 1 355
12 1CRMP ufs 482 637 100 2 102 1 59 60 879
13, 1FCR 42 2 2 1 8 ¢ 35
14 1ACQA 1077 7 7 27 27 1057
C ITOTAL=(1 to 14) 16724 1099 8 0 1107 3] 960 963 16868
GRANR B+
e L | 44811 | 2501 76 o| 2577 13| 2208 2311 45077
i
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